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Hon oic 	hri K.D.ieh, Ilemoar(1) 

Fdjourned to 27.3.96 for admissicn 

(K. 0. Saha) 

Memcet (A) 

2 
	 CounsEil for the applicant: 11x 11.K.Piibasth • 

27.3. 96. 
This is 	Division 6enh matter Without 

CM 
any urgency. This may be put up oefore the Division 

* 	 3ench as and when the seine is constituted. 

(N . K. Va rm a) 
Member (i 

3.1 7.10.. 	Shri M.K. imbastha, the counsel for the applicant. 

On the request made by the learned counsel for the 

applicant, the case is adjourned to be listed onj~x*%x Qfi  

13.11.96 for hearjnc, on admissbn. 

/CBS/ 	(0. Purkayastha) 	 (K.D.Siha) 
Member (J) 	 Member () 
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6/14.31. 97 
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22. 4. 97 

CM 
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Rdjourned to 10.12.96 for adrnissin. 

(.f.19ehrotra) 
Vice—Chairrn.E, 

ajonrd to 14.01.1997 for admission. 

(U.Pu kayastha) 
rviemoer(t) - 

List on 14.024  1997 for kpwtr admissionç 

Vi ,e_Lhaj n  

List on 22. 04.1997 for adrnission.\ 

Vjc€—Chajrman 

List on 	2.7.97 for 	dmjssjon 	- - 

(V.N.tiehrotr) 

List on 25,8.97 for 

( i.N.11ehrotr ) 
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t4st on 24.10.97 for adznissi. 

(V.L1hrotra ) 
Vice-Chairman 

11 

24.10. 

CM 

List 	on 5.1998 for adrnjs, 

- (V. N. Ilehrotra) 
Vce-Ch airman 

12/05.01.98 	List on 06.03.1998 for aamisson 

'VN.Nehrotra) 
S iu 	 Vice-Chairrnan 

.1 6.3.98. 	None for the applicant. List it on 28.5.98 

for admission. 	 p 

itL 
Vt V /des/ 	 (L.R.K. Prasacil / 	 (U.N. Mehrotra) 

Member (A) 	 \Jice-chairman 

14 ./ 28.5.98. 	None for the applicant. Nobody appears on behalf 

'of the applicant today also. The DA is dismisse in de ault. 

/ 35/ 	(L.R.K. Prasad) 
	

O.N. Plehrotra) 
Member (A) 	 Vice-chairman 


